2 Statement by [RATYA SABHA] Minister

(a) Forty-first Annual Report and Accounts of the Kerala Agro Industries
Corporation Limited, Thriuvananthapuram, for the year 2008-09, together
with the Auditor’s Report on the Accounts and the comments of the Comptroller

and Auditor General of India thereon.
(by Review by Government on the working of the above Corporation.

{2) Statement {(in HEnglish and Hindi) giving reasons for the delay in laying the
papers mentioned at (1) above. [Placed in Library. See No. L.T.1652/16/14]

LEAVE OF ABSENCE

MR. DEPUTY CHAIRMAN: Hon. Members, a letter has been received from
Prof. Jogen Chowdhury stating that he 1s unable to attend the sittings of the House from
25th of February to 15th of March, 2015 due to various preoccupations in Kolkata. He

has, therefore, requested for grant of Leave of Absence from the sittings of the current
234th Session of Rajya Sabha from 25th of February to 15th of March, 2015.

Does he have the permission of the House for remaining absent from the 25th of
February to the 15" of March, 2015 of the current Session of the Rajya Sabha?

{No Hon. Member dissented,)

MR. DEPUTY CHATRMAN: Permission to remain absent is granted.

STATEMENT BY MINISTER

Implementation of Two Hundred and Fifty-sixth Report of the

Department-related Parliamentary Standing Committee on Industry
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